NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 09.06.2021 (WEDNESDAY)

COURT —III (VIRTUAL MODE)

11:00 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

For Directions

(Ins) No. 76 of
2021

Vs.
Valley Iron & Steel Co. Ltd.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Darshan Gandhi, Ex-Director, Smriti Churiwal Natrajan-R1 Parth
(Ins) No. 644 of | Lok Housing & Constructions Ltd. Tandon-SBI
2019 & 1.A No. Vs. Hemant Mehta-IRP
2106 of 2019 USV Pvt. Ltd. & Anr. Darpan Sachdeva-
Intervenor
With
2. Comp. App. (AT) | Darshan Gandhi Smriti Churiwal Hemant J Mehta-R2
(Ins) No. 79 of Vs. Ichha Kalash-SBI
2021 Hemant Mehta & Anr. P.B.A. Srinivasan
Abhijeet Sinha
With Aditya Sukla
3. Contempt Case Darshan Gandhi Utsav Mukherjee Anjali Sharma
No.10 of 2021 Vs.
Comp. App. (AT) | Hemant Mehta and Anr.
(Ins) No. 79 of
2021
4. Comp. App. (AT) | Punjab National Bank Avinash Mohapatra | Swati Dalmia-R1
(Ins) No. 657 of Vs. Shikhar Singh-R2
2020 Supriyo Kumar Chaudhuri & Ors.
For Admission (After Notice)
5. Comp. App. (AT) | Kamlesh Govind Pansuriya Keith Varghese Aditya Kumar-R1
(Ins) No. 08 of Vs.
2021 Bank of India & Anr.
6. Comp. App. (AT) | Shri Om Prakash Patel Kumud Shekhar Amresh Shukla —IRP
(Ins) No. 67 of Vs. Pramod Kumar
2021 Raj Rajeshwari Sugar Pvt. Ltd. Upadhaya-R2
Through IRP & Anr.
7. Comp. App. (AT) | Canara Bank Anju Jain Jitender Singh




8. Comp. App. (AT) | Noida Special Economic Zone Authority | Anshul Rawat Abhishek Anand
(Ins) No. 91 of Vs.

2021 Manish Aggarwal
(Resolution Professional) & Ors.
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